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INTRODUCTION· 

I, the Chairman of the Estimates Committee, having been authorised by 
the Committee, present this Seventy-fifth Report of the Estimates Committee 
of the Second Lok Sabha on the Action taken by Government on the recom
mendations contained in the Forty-fifth Report of the Estimates Committee 
(First Lok Sabha) on the Ministry of Community Development -C.P.A. 
Part IV. 

2. The Forty-fifth Report of the Estimates Committee (First Lok 
Sabha) was presented to Lok Sabha on the 19th March, 1957. The Gov
ernment furnished their comments on the recommendations contained in 
this Report on the loth September, 1957, except to the one recommendation 
relating to the Programme Evaluation Organisation (planning Commission). 
As the replies in many cases were incomplete, the Ministry was asked to 
furnish more detailed and fuller replies. Thereupon, the Ministry furnished 
further comments to soml! recommendations on the 14th/26th August, 1958, 
and the Programme Evaluation Organisation (planning Commission) on the 
24th September, 1958. In addition, the Ministry furnished the latest po
sition in respect of some recommendations on the 4th/6th February, 1959. 
The Study Group 'F' of the Estimates Committee examined the replies on 
the 1st September, 1959. Further particulars required by the Study Group 
on certain points were received from the Ministry on the 9th and 27th Nov
ember and 26th December, 1959 and examined by the Study Group on the 
30th January, 1960. 

3. This Report incorporates the original ccmments as well as subsequent 
comments of the Ministry (wherever received) on the original reccmmenda
tions. The Report has been divided into four Chapters:-

I. Report 

II. Recommendations that have been accepted by the GoVeJIlment. 

III. Replies of the Government that have been accepted by the Com-
mittee. 

IV. Replies of the Government that have not been finally accepted 'by the 
Committee. 

4. Analysis of the action taken by Government on the recommendation s 
contained in the Forty-fifth Report of the Estimates Committee (First Lok 
Sabha) is given in Appendix IV. It would be observed therefrom that out of 
47 recommendations made in the Report, 39 recommendations, i.e. 83 per 
cent of the recommendations have been fully accepted by Government, 
while 3 recommendations, i.e. 6·4 per cent have been accepted partly or with 
Dlodifications. Of the rest, reply in respect of I recommendation i.e. 2· I 
per cent has been accepted by the Committee while those in respect of 4 re-
commendations, i.e. 8·5 per cent have not been accepted by the Committee. 



( vi) 

5. The Estimates Committee in Chapter I of their Sixty-third Report (Second Lok Sabha) stated that the Committee did not feel satisfied with the reply given by the Ministry to their recommendation contained in paragraph 103 of their Thirty-eighth Report (First Lok Sabha) on the Ministry of Community Development-C.P.A. Part I. The Ministry of Community Development and Co-operation in their letter dated the 29th December, 1959 have now furnished further information on the action taken by them in the matter, which is reproduced as Appendix III. 

NEW DELHI, 

April, 7 1960. 
The Chaitra 18, 1882(S) 

H. C. DASAPPA, 

Chairman, 
Estimates Committee. 



CHAPTER I 

REPORT 

The Estim~tes Committee, in paragraph 43 of their Forty-fifth Report 
:.(First Lok Sabha) observed that in the Second Plan period the Ministry of 
,Communications aimed at providing a post office to each group of villages within 
a radius of 4 miles and having a population of 2,000. In addition, post 
offices were to be provided at the Headquarters of all Community Develop
.ment and NBS Blocks. The Committee, therefore, recommended that the 
Ministry of C'Jm:nlntity D.!velopment should see that full advantage was 
·take:l of the developm!nt plan of the Ministry of Communications in provid
.ing p.)st offices a:d other commclnication facilities in the villages in Commu -
niry D.!velopment and NES Blocks. They further stated that at the Head 
.q uarters of a Block, facilities should invariably be provided for depositing 
money and its withdrawal. 

The Ministry in September, 1957 replied that the matter had already 
been taken up with the Ministry of Communications to provide P & T faci

lities at all block headquarters and the facilities were being prl)vided. Again 
in A1clgtlst, 1958, they further informed that the Directorate General of Posts 
:~nd Telegraphs had been requested to provide postal facilities at all the 
Block Headquarters. They added that nearly 93% of the Block headquarters 
hl1 p:ntal facilities nd 80% telegraph facilities and that efforts were being 
made to have a complete coverage. When further asked to furnish the reply 
regarding the facilities to be provided at the Headquarters of the Blocks for 
depositing m)ney and its withdrawal, the Ministry stated that at that moment 
m)re than 95% of the existing Block headquarters were provided with postal 
facilities and that the postal facilities would be provided at all the block head
quarters. The Committee do not consider the reply as satisfactory as specific in-
form2tion in respect of provision of Savings Bank facilities at the Block Head-
,quarters sought for has not been supplied even after replying thrice. They ars 
of thg view th2t greater care and attention should be given while furnishing 
information to the Committee. 

2. In paragraph 74 of their Forty-fifth Report (First Lok Sabha) the 
Estim:ltes Committee desired that in the Community Development areas a 
rough assessment should be made of the extent of unemployment and under
employment in each village or in each Village Level Workers' circle 
so that in the light of the results of the survey the problem might be tackled 
in a planned way by fitting them in the programme of cottage industries and 
village craft in each Block. 

In reply, the Ministry statei that the infortDltion regarding the employed 
ani u:1em.?loyed ha1 been c:llled for in the Basic Block Survey Reports. When 
a,kej to sta~e wh!th!f th! informltion c'lllei f.)r in the Basic Block Survey 
Reports had been reviewed and what action had been taken thereon, the 
Ministry replied that with the expansion of the Programme, the Ministry 
h Ii ii,cntin'.le:i ClUing for the Bl<;ic Block Survey Reports. They added 
thit th! Blo:::k Rep:>rts w.!re, however, prepared and ml.intained at the Block 



z 
and State level and that the position regarding preparation of these reportS' 
had considerably improved as almost all Progress Assistants were appointed. 
in the different States by 31-3-59. The Committee feel that this matter 
has not been dealt with systematically. As it is not clear from the further-
reply furnished by the Ministry whether the information was being compiled in 
Block Reports and whether attempts were being made in a planned manner to 
fit in persons in the programme of cottage industries and 'Village crafts, the Com-
mittee reiterate the original recommendation and hope that early action (Dill-
he taken in the matter. 

: 3. The Mini'try has furni<>hed additional infcrmatkn at the stage of 
factU8l verification in respect of recommendations Nos. 7,8, 16 and 22 sa 
giVen in foot-notes in Chapter IV and of recommendation NO.4 in 
Chapter III etc. No reasons for no" furnishing the information earlier have· 
been stated. 
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APPENDIX I 

(Enclosures to Recommendation No. 46) 

1. Statement showing the State-wise position in respect of the stage of legis-
lation regarding Democratic Decentralisation. 

Name of State 

I. A,dhra Pradesh. 

2. Assam]] 

3. Bihar'. 

4. Bombay 

5. Jammu & Kashmir 

6. Kerala 

7. Madhya Pradesh 

8. Madras 

II. Rajasthan 

State of legislation regarding Democratic Decen
tralisation 

The State Government have already enacted the 
necessary legislation (The Andhra Pradesh Pan
chayat Samithi and Zilla. Parishads Act, 1959) 
and have started its enforcement. 

The Assam Panchayat Bill has been passed by the 
State Legislature. The question of according 
President's assent is under the consideration of 
the Ministry of Home Affairs. 

The Bihar Panchayat Raj Amendment Bill to th e 
existing Bihar Panchayat Raj Act has been passed 
by the State Legislature and is awaiting Go
vernor's assent. 

The Bombay Village Panchayat Act has been en
forced since 1-6-59. 

The Jammu & Kashmir Panchayat Act has been 
enforced since 1-4-59. 

The Kerala Panchayat Bill and the Kerala District 
Councils Bill have been referred to the Select 
Committees who had not yet considered them. 

The Rural L.S.G. Committee's Report is under 
consideration of the State Government. 

President's assent has been given to the Madras 
Panchayat Bill, 1958. 

The Mysore Village Panchayats and Local Boards 
Bill has been passed by the State Legislature and 
has been accorded President's assent. 

The Orissa Zilla Parishads Bill has been introduced 
in the State Legislature. 

The Rajasthan Panchayat Samithis and Zilla Pari
shads Bill (1959) has been given President'S 
assent and is expected to Come into force from 
October 1959. 

60 



Name of State 

12. Punjab 

13. U.P. 

14. West Bengal 

61 

State of legislation regarding Democratic 
Decentralisation 

Scheme for re-organisation of Rural Local G0-
vernment has been drawn up and the details are 
being worked oUt. 

President's sanction has been given to introduce the 
U.P. Zilla Parishads Bill (1959) in the State1Legis
lature. The State Legislature referred the BiD 
to the Select Committee which is considering it. 

Panchayats are being set up. Stage of higher forma
tiODs ofLoca1 Government will be reached later. 

• II. Statement showing the State-fJJise position about the stage "of Legislation 
on Panchayati Raj (Democratic Decentrali.(ation). 

S1. 
No. 

State 

I. Andhra Pradesh 

2. Assam 

3. Bihar 

4. Bombay 

Position 

The Andhra Pradesh Panchayat Samithis and 
Zilla Parishads Act, 1959 has been enforced 
with effect from 1st November, 1959. 

The Andhra Pradesh Vi1Iage Panchayats Bill, 
1959 which envisages uniform legislation 
for· the entire State is before the State Legis
lature. 

The Assam Panchayat Act, 1959 has been en
forced with effect from 1-10-1959. 

The Bihar Panchayat Raj Amendment Act 
seeking to amend the existing Act has been 
passed by the State Legislature. A com
mittee with the State L.S.G. Minister as 
Chairman has been appointed to recommend 
to Government the most suitable form of 
orianisatton. 

The Bombay Panchayat Act 1958 which was 
enforced on 1-6-:59 provides for Panchayats 
at . the village level and Panchayats Mandals 
at the DiStrict Level. 

·.Latest iDformation furriished at the s6ge of factual verificatioD . vide Ministrys' 
letter No. II(s)/60-CDN, dated the 30th March, 1960. 



Sl. State Position 
No. 

5· Jammu & Kashmir The J. & K. Panchayat Act has been enforced 
since 1-4-59. 

6. Kerala The Kerala District Councils Bill and the 
Kerala Panchayat Bill were under the con
sideration of the Select Committees when the 
State Legislature was dissolved. However 
Powers have been transferred to 146 Pan
chayats within the framework of existing laws , 
to plan and implement the developmene 
programmes. 

7· Madhya Pradesh The Rural L.S.G. Committee in its report 
recommended a three tier system. The State 
Govt. is finalising legislation accordingly 
which is expected to be introduced in the 
State Legislature shortly. 

8. Madras The Madras Panchayat Act 1958 has been en-
forced on 1-1-1960. The Madras Dis
trict Councils Act 1958 has been brought 
into force with effect from 1-12-59. 

9· Mysore The Mysore Village Panchayats and Local 
Boards Act, 1959 which envisages a three tier 
system of Panchayati Raj came into force 
with effect from I-II-59. 

10. Orissa The Orissa Zilla Parishad Act, 1959 envisaging 
Panchayat Samitis and Zilla Parishads at the 
Block and District levels respectively, is ex
pected to be implemented during 1960. 

II. Punjab The "Punjab Govt. propose to introduce a bill 
in respect of Panchayati Raj in the current 
budget session. A Bill amending the Punjab 
Gram Panchayat Act and applying the 
amended Act to the entire State (repeating 
the PEPSU Panchayat Act) is already before 
the State Legislature. 

12. Rajasthan The Rajasthan Panchayat Samithis and Zilla 

Uttar Pradesh 

Parishads Act 1959 has come into force on 
2-10-59· 

The U.P. Govt. is likely to introduce legislation 
favouring a statutory three tier system. 



S1. State Position 
No. 

14. West Bengal Panchayats are being set up. Stage of higher 
formations of Local Govt. will be reached 
later. 

15. Delhi The Delhi Panchayat Act has been enforced. 

16. Manipur-Tripura The U.P. Panchayat Raj Act 1947 has been 
applied to these two territories. 

17. Himachal Pradesh. The recommendations of the Balwantrai Study 
Team are under consideration. 

___ 0 ________________________ _ 



APPENDIX n 
(Enclosure to recommendation No. 16) 

No. 6(6)1 58-Prg. I 

GOVERNMENT OF INDIA 

Ministry of Community Development 

New Delhi the 24th May, 19s8/Jayaistha " 1880. 

From 

To 

Sir, 

Shri G. V. S. Mani, LA.S., 

Under Secretary to the Govt. of India. 

The Development Commissioners, 
All State Govern.-nents and 
Union Territories. 

SUBJECT :- Small Savings-Provision of Savings Bank facilities to Post 
Offices in Rural Areas. 

In continuation of this Ministry's letter of even number dated May 14, 
1958, I am directed to enclose a copy of letter No. F. 126-3/54 dated the 30th 
April, 1957 from D.G.P. & T., New Delhi to all Heads of circles regarding the 
extension of Savings Bank facilities to Post Offices in rural areas, and especially 
to headquarters of Blocks. 

Since it is considered that extension of this service would materially help 
the Small Savings drive, full advantage may kindly be taken to see that the 
savings bank facility is extended to all Post Offices in C.D. areas, and the 
Postal Department may be approached to extend this facility wherever 
necessary. 

Yours faithfully, 

Sd: G. V. S. MAN!. 

Copy to Directorate with reference to their U.O. No. 25-3i58-PLG, 
dated the 16/17th May, 1958. 

Sd : G. V. S. MANI, 
Under Secretary to lhe Govt. of India . . 
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Copy of letter No.F. I26-3/54 dated 30-4-57 from the D.G.P. & T. New Delhi 
fa all Heads of Circles and copy to (I) Ministry of Finance (N. S. Branch) 
(it) National Savings Commissioner, Simla. 
SUBJECT: -E%tensWn of Savings Bank facilities to Post. Offices in 

rural Areas. 

With a view to encouraging the habit of thrift among the rural population, 
the question of liberalising the orders regarding grant of S.B. powers in post 
offices in rural areas has been under the consideration of the Government. 
Under existing orders, S.B. powers cannot be granted to a post office which is . 
not permanent and since most of the post offices in rural areas are in an ex
perimental stage, it has not been possible to extend the S.B. system to 
these areas. The position has been carefully reviewed by the Government and 
taking all factors into consideration and with particular reference to the fact 
that the P.O.S.B. is to take a leading role in the mobilisation of country's 
economy for the 2nd Five Year Plan, the Government have decided to permit 
the grant of S.B. powers to experimental post offices. It has also been decided, 
as a matter of policy, that post offices at the headquarters of Panchayats, 
Community Project Areas and National Extension Blocks should, as far as 
possible, be vested with S.B. powers. In vesting the post offices with S.B. 
powers the Heads of Circles should, however, see that 

(I) the Branch Postmaster placed in charge of the post office has a 
sound financial standing and is suitable to do the work ; 

(it) arrangements for the safe custody of the cash and remittance of 
cash to and from the office are satisfactory ; 

(iiI) there is a demand for the facility in the area, or there is a fair chance 
of the facility proving useful or popular; 

(iv) there is fair chance of the permanency of the office in case the office 
is in an experimental stage. 

The D.G. desires that the powers to grant S.B. powers to post offices 
vested in the Heads of Circles should be exercised liberally and the proposals 
received for the grant of S.B. Powers decided expeditiously. 



APPENDIX DI 

(Vide Introduction) 

Copy of letter No. 21/131/59-TI dated the 29th December, 1959 from the Mi-
nistry of Community DetJelopmmt and Co-operation (Deptt. of Communit.", 
Dewlopmertt), GCYJerrmrnst of Inditz, to the Chairman, Bstimates Committee. 

I am directed to invite 8 reference to paragraph 103, printed at page 32 of 
the Report cited above. A Press Release appearing in the H.trdultan Titus 
dated the 24th Nov., 1959 (relevant extract enclosed), indicates that the Esti
mates Committee did not feel satisfied with the reply given by the Ministry of 
Crmmunity Devekpment & Co-operation, to their reccmmendations that the 
Ministry of Ccmmunity Development & Co-operation (previously 
Ccmmunity Projects Administration) in consultation with the 
Programme Evaluation Organisation should systematically contact 
Upiversities and other Institutes of Social Sciences capable of under
taking research in social problems and seek their assistance. The Committee 
have reiterated that in the context of imponant social chan~es 
taking place in the country the Mir.istry of Ccmmunity Development & Co
operation should seek active co-operation of all the InstitUtes of Social 
Scitnces for research work. 

2. It is regretted that the recommendations of the Estimates Committee 
could not be implemented earlier as the Agency for fulftlling this task, was 
still in the making at that time. As the Committee are aware, this Ministry 
have since establi~hed a Central Institute of Study & Research in Community 
Development at Mussoorie. It was intended that this Institute would do the 
~earch work in collaboration with the Universities and other research organi
sations. 

3. II' its first meeting held on the 15th and 16th October, 1959 at Dehra
dun, the Advisory Board of the Central Institute (extract enclosed) have re
commended that research work in regard to fundamental or basic studies 
in Community Development programme should be taken up by the Univer
sities and other research organisations and research in respect of studies of 
current probl(ms arising from the operation of the programme should be taken 
care cf by the Central Institute and the Orientation and Social Education Orga
nisers Training Centns. It was also recommended by the Board that a study 
in the broad held of "Communication" should be entrusted to the Universi
ties. 

4. This recommendation of the Advisory Board, which accepts that of 
the Estimates Ccmmittee, is being implemented by the Principal of the Cen
tral Institute of Study and Research in Communit, Development, Mussoorie, 
under the general guidance of the Research Committee set up by it. Therefore 
with the establishment of the Research Wing of the Institute, the recommenda
tion of the Estimates Committee will now be implemented by the Central Ins
titute in direct contact with the Universities and other Institutions of Social 
Sciences. In fact the Universities of Patna and Baroda are already contem
plating to stan research work and their detailed proposals are awaited. Steps 
are also being taken to set up "Study Wings" at all the Training CentreS to take 
up specihc problems for study and held research. 

5. I 8m therefore directed to bring these developments to your notice 
and to the notice of the other members of the Estimates Committee. 



Extracts from "Hindustan Times" dated 24th November, 1959· 

EVALUATION OF PROJECTS 

HIGH LEVEL STUDY 

By our Parliamentary Staff 

NEW DELHI, Monday-The Planning Commission is considering an "ob
, jective high level review" of the implementation of various development pro

jects Wlder the first and second Five Year Plans, in order to frame a compre
hensive programme for the future. 

This is revealed in the 63rd Report ot the Estimates Committee, which 
was presented to the Lok Sabha today. It deals with the Ministry of Commu
nity Development. 

* ,.. • * • * 
* * * * 

RESEARCH WORK 

The Committee does not consider the Government's reply satisfactory 
to iti previous suggestion that the Community Projects Administration in 
consultation with the programme Evaluation Organisation should systema
tically contact Universities and other institutes of Social Sciences capable of 
Wldertaking research ir. Social problems and seek their assistance in brin~'
ing to bear an independent outlook on the existing development programmes 
so far as the Social aspect was concerned. 

In the context of important social changes taking place in the 
country, the Committee~ has reiterated its view that the Ministry of 
Community Development should seek active co-operation of all the Institutes 
of Social Sciences for research work. 

Extracts from the proceedings of the first meeting of the Advisory Board of 
th~ Central Institute of Study and Research in Community Development 
held on 15th October, 1959 at Dehradun. 

Item NO.5 Building up of Research Wing in the Central Institute deter-
Item No.6 mining the scope of its research and promotion of research 

through Universities and other agencies including training 
centres run by the Ministry. " 

It was noted that Study wings had already been agreed to in the case of 
four Social Education Organisers Training Centres and that the scheme for 
other Training Centres was Wlder consideration. The proposal to start 
Study Wings in the Orientation Training Centres was accepted but it was 
recommended that the Studies should be made by the Instructors 
in Rural Economics/Sociology who should be given suitable orientation fi}r 
the purpose. Previous experience of field research should be included 
as an additional qualification in all future recruitment. To enable the Ins
tructors to devote time to research, the teaChing staff at the Training Centres 
should be suitably strengthened, if necessary. 

It was considered that a clear distinction should be made betWeen fun
damental or basic studies and studies connected with current problems 
arising from the operation of the programme. The Board recommended that 
the former should be taken up by Universities and other Research Organi-
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sations while the latter should be taken care of by the Central Institute of the 
Training Centres. As illustrations of suitable subjects of fundamental 
research, "the role of the programme in fostering a sense of communit) 
among the people" was indicated. It was also recommended that a study 
in the broad field of communication should be entrusted to Universities 

The studies to be conducted at the Training Centres would be of two 
kinds:- . 

* • * * 
* • * * 



APPENDIX IV 
(Vide Introduction) 

Analysis of the Action taken by Government on the recommendations con-
'I tained in the Forty-fifth Report of the Estimates Committee (First Lok Sabha) 

1. Total number of recommendations made 47 
2. Recommendations accepted fully by Government (vide re-

commendations in Chapter II) 
Number 39 
Percentage to total 83 

3· Recommendations accepted by the Government partly or 
with modifications (fJide recommendations Nos. 4, 43, and 

47 in Chapter III) 
Number • 3 
Percentage to total 6'4 

4· Recommendations not accepted by Government but replies 
in respect of which have been accepted by the Committee 
(vide recommendation No. 39 in Chapter III) 
Number [ 

Percentage to total 2'[ 

S· Recommendations replies to which have not b~en accepted 
by the Committee (vide recommendations in Chapter IV) 

Number 4 
Percentage to total 8'S 
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LIST OF AUTHORISED AGENTS FOR THE SALE OF PARLIAMENTARY 
PUBLICATIONS OF THE LOK SABHA SECRETARIAT, NEW DELHI-I 

Agency Name and address 
No. of the Agent. 

A~ency Name and address 
No. of the Agent. 

Agency 
No. 

Name and address 
of the Agent. 

--------------~ I. Jain Book Agency, Con- 26. The International Book Ser- 50. Chanderkant Chiman ~I 
naught Place, New Delhi. vice, Deccan Gymkhana, Vora, Gandhi Road, 

2. Kitabistan, I7-A, Kamla Poona-4· Ahmedabad. 
Nehru Road, Allahabad. 27· Bahri Brothers, 188, Laj- 51. S. Krishnaswamy &Co., P.O. 

. pat Rai Market, Delhi-6. Teppakulam, Tir1.;.chira-' 
3· British B~k Depot, 84, 28. City Booksellers, Sohan-

Hazratgan), Lucknow. ganj Street, Delhi. palli I. 
4. Imperial Book Depot, 268, 29. The National Law House, 52. Hyderabad Book Depot, 

Main Street, Poona Camp. Near Indore General Abid Road, (Gun Foundry) 
5. The Popular Book Depot Library, Indore. Hyderabad. 

(Regd.), Lamington Road, 30. Charles Lambert & Co.! 53· M. Gulab Singh & Sons 
BombaY-7 101, Mahatma Gandhi (P) Ltd., Press Area, 

. Road, Opp. Clock Tower, Mathura Road, New Delhi. 
6. H. Venkataramiah & Sons, Fort Bombay 54. C. V. Venkatachala Iyer, 

Vidyanidhi B~ok Depot, 31. A. H. Wheeler & Co. (P) Near R~ilway Station, 
New Statue Clrcie, Mysore. Ltd., IS, Elgin Road, Chalakudl. (S.I.) 

7. International Book House, Allahabad. 55· The Chindambaram Pro-
Main Road, Trivandrum. vision Stores, Chidam-32. M. S. R. Murthy & Co., baram. 

II. The Presidency Book Sup- Visakhapatnam. 56. K.M. Agarwal & Sons, 
plies, 8-C, Pycroft's Road, 33· The Loyal Book Depot, Railway Book Stall, Udai-
Triplicane, Madras-5. Chhipi Tank, Meerut. pur (Rajasthm). 

9. Atma Ram & Sons,34· The Good Companion, 57. The Swadesamitran Ltd., 
Kashmere Gate, Delhi-6. Baroda. Mount Read, Madras-2. 

10. Book Centre, Opp. Patna 35· University Publishers, Rail- 58. The Imperial Publishirg 
College, Patna. way Road, Jullundur City. Co.,3, Faiz Bazar, Dar)u-

H. J. M. Jaina & Brothers, 36. Students Stores, Raghunath ganj, Delhi-6. 
,.M6ri Gate, Delhi-6. Bazar, Jammu-Tawi. 59. The High Commission of 

12. The Cuttack Law Times 37. Amar Kitab Ghar, Diagonal India Establishment Depn. 
Office, Cuttack-2. Road, Jamshedpur-1. Aldwich, London, W.C.-2. 

13. The New Book Depot, Con- 38. Allied Traders, Motia Park, 60. Current Book Stores, 
naught Place, New Delhi. Bhopal. Maruti Lane, Raghunath 

14. The New Book Depot, 79, 39. E.M. Gopalkrishna Kone, Dada Street, Bombay-I. 
The Mall, Simla. (Shri Gopal Mahal), North 61. International Consultants 

15. The Central News Agency, Chitrai Street, Madura. Corporation, 48C, Mared-
23/90, Connaught Circus, 40. Friends Book House, M. pally (East), Secundera-
New Delhi. U Ali h bad, (A.P.) 

16. Lok Milap, District Court ., gar . 62. K. G. Aseervandam & Sons, 
Road, Bhavnagar. 41. Modem Book House, 286, Cloughpet, P. O. Ongoli, 

17. Reeves & Co., 29, Park Jawahar Ganj, Jabalpur. Guntur Dim. (Andhra). 
Street, Calcutta-16. 42. M. C. Sarkar & Sons (P) 63. The New Order Book Co. 

18. The New Book Depot, Modi Ltd., 14, Bankim Chatterji Ellis Bridge, Ahmedabad. 
NO.3, Nagpur. Street, Calcutta-12. 64. The Triveni Publishers, 

19. The Kashmir Book Shop, 43. People'S Book House, B-2- Masulipatnam. 
Residency Road, Srinagar, 829/1, Nizam Shahi Road, 65. Deccan Book Stall, Fergu-
Kashmir. Hyderabad Dn. son College Road, 

20. The English Book Store, 44. W. Newman & Co. Ltd., Poona-4. 
7-L, Connaught Circus, 3, Old Court House Street, 66. Jayna Book Depot, Chap-
New Delhi. Calcutta. parwala Kuan, Karol Bagh, 

21. Rama Krishna & Sons, 16- 45. Thacker Spink & CO.(1938) New Delhi-5. 
B, Connaught Place, New Private Ltd., 3, Esplanade 67. 'Bookland'663, Madar Gate, 
Delhi. East, Calcutta-I. . Ajmer (Rajasthan). 

22. International Book House 46. Hindustan Diary Publishers,68. Oxford Book & SIationery 
Private Ltd., 9, Ash Lane, Market Street, Secundera- Co., Scindia House, Con-
Bombay. bad. naught Place, New Delhi. 

23. Lakshmi Book Store, 42, 47. Laxmi Narain Aggarwal, 69. Makkala Pustaka Press, Be-
M. M. Queensway, New Hospital Road, Agra. lamandira, Gandhinagar. 
Delhi. 48. Law Book Co., Sardar Patel Bangalore-9. 

24. The Kalpana Publishers' Marg, Allahabad. 70. Gandhi Samriti Trust, 
TrichinopolY-3. 49. D. B. Taraporevala & Sons. Bhavnagar. 

25. S. K. Brothers, 15A/65,W. Co. Private Ltd., 210, Dr. 71. People's Book House 
E.A., Karol Bagh, New Naoroji Road, BombaY-I. Opposite Jal;!anmohan Palac: 
Delhi-S. I. Mysore-1. 



LIST OF AUTHORISED AGENTS FOR THE SALE OF PA,RLIAMENTARY 
PUBLICATIONS OF THE LOK SABHA SECRETARIAT, NEW DELHI-l-(Contd.) 

---------_._---
Agency 

No. 
Name and address Agency 

at the Agent No. 
Name and address Agency Name and address 

of the Agent 

\z. 'JAGRITI' 
, Bha.galpur-2. BIHAR. 

... 

79· 

of the Agent No. 

Universal Book Company, 86. The Krishna Book Depot. 
20, Mahatma Gandhi Publishers, Booksellers, 
Marg, Allahabad. Stationers & New Agents, 

Main Bazar, Pathankot 73· The New Book Company 
Cf) Ltd., Kitab Mahal, 
iil8-9Q, Dr. Dadabhai 
Naoroji Road, Bombay. 

80. Madhya Pradesh Book CE.P.). 

74· The English Book Depot, 
78, Jhoke Road, Ferczepore 81. 
Cantt. 

75· Minerva Book Shop 9, 
Jar Bagh Marke, New 82. 
DeIhi-3. 

Centre, 41, Ahilya Pura, 
Indore City (M.P.). 

MinaI & Co. 85-C, New 
Mandi, Muzaffar Nagar, 
(U.P.). 

87. Dhanwantra Medical & Law 
Book House, 1522, Lajpat 
Rai Market, Delhi-6. 

88. The United Book Agency, 
48, Amritkaur Market, 
New Delhi. 

Firma K. L. Mukhopad- 89. 
yay, 6/IA, Banchharam 

76. People's Publi~hing House, Akrur Lane, Calcutta-I2. 90. 
Rani Jhansi Road, New 83. Freeland Publications (P) 

Pervaje's Book House, 
Booksellers & News Agents 
Koppikar Rord, Hubli. 
B. S. Jain & Co., 71, 
Abupura, ,Muzatfemagar 
(M.P.). Delhi-I. Ltd., n-A/I6, Lajpat Nagar, 91 

New Delhi. . 
77- Shri N. Chaoba Singh, 

84. Gael Traders, lOO-C, New 92. 
Mandi, Muzaffar Nagar 

Swadeshi Vastu Bhandar, 
Booksellers, Jp.IIlIl8gar. 

Bhogilal L. Fanna, Book
stall Contractor, Railway 
Junction, Rajkot. 

Newspaper Agent, RamIa 
Paul High School Annexe, 
ImphaI, Manipur. 

78. Minerva Book Shop, The 85. 

(U.P.). 

Mehra Brothers, 50-G, 
Kalkaji, New DeIhi-19. 

93. Sikh Publishing House 

Mall, Simla-I. 
(P), Ltd., 7-C, Connaught 
Place, New Delhi. 

-----_._--- --- ... --- ----------_._-----------
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